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(c) whether suchfree supply of contraceptives
is also made to those who work in autonomous
bodies and public undertakings ; and

(d) if so, the expenditure involved annually
during the last three years?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING, AND WORKS, HOUSING AND
URBAN DEVELOPMENT (SHRI B. S
MURTHY): (a) Conventional Contraceptives
are supplied free of cost to all categories of
personsincluding Government servants at Fami-
ly Welfare Planning Centres/Sub-centres/clinics
run by various agencies.

(b) Category-wise accounts are not main-
tained.

{¢) Autonomous Bodies and Public Sector
Undertakings which have set up Family
Welfare Planning Centres for the benefit of
their employees are supplied conventional
contraceptives free of cost by the Government
for distribution.

(d) Separate accounts are not maintained.
The total expenditure incurred on free supply
of conventional contraceptives during the last
3 years is as follows :—

Rs, in lakhs
1967-68 14.29
1968-69 80.94
1969-70 84,15

Reduction in price of consumers gas

199. SHRI N. R. DEOGHARE : Will the
Minister of PETROLEUM AND CHEMI-
CALS AND MINES AND METALS be
pleased to state :

(a) whether it is a fact that Government had
decided to reduce the price of consumers Gas
(Indane etc.) ;

(b) if so, when this decision was taken ;

(c) whether this decision has been imple-
mented ; and .

(d) if not, the rcasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS AND MINES AND METALS
(SHRI D. R, CHAVAN): (a) to (d). The
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pricing of L. P. Gasis under the active consi-
deration of Government.
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RE: CALLING ATTENTION TO MAT-
TER OF URGENT PUBL_IG IMPORTANCE

(Query)
MR. SPEAKER : Shri Kanwar Lal Gupta.

SHRI S. M. BANERJEE (Kanpur): On
a point of order., I have written to you on
this.

I have nothing against this Calling Atten-
tion, but some of us had given a calling atten-
tion notice merely on one subject, namely the
supply of arms by USA to Pakistan, because
that is of recent occurrence, September, 1870.
We want to know from you whether our names
were also ballotted, or whether the calling
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attention notice tabled by me and Shri Indrajit
Gupta on the supply of arms by USA to Pakistan
is pending, because we never gave a calling
attention notice on the supply of arms by
USA and USSR. The supply of arms by USSR
was in 1968-69. That is no more news, that is
by now a story, but this is of recent occurrence.

MR. SPEAKER : All these were ballotted.

SHRI S. M. BANER]JEE : In the last ses-
sion there was a calling attention notice on the
supply of arms by USA to Pakistan. That was
at our instance. But here both have been
clubbed. We want our calling attention to be
admitted separately, so that we are able to say
something about this nasty deal with Pakistan.

SHRI H. N. MUKERJEE (Calcutta-North
East) : In regard to this matter, the concerned
rule, rule 197, is very clear that not more than
one matter could be there in a motion.

SHRI INDRAJIT GUPTA (Alipore) : One
of the matters took place one year ago.

MR. SPEAKER : This is one matter, niz.,
supply of arms by other nations.

SHRI H. N. MUKERJEE : 1 do not mind
at all a diseussion of the matter, but my first
submission is that two matters have been juxta-
posed, and my second submission is that the
matter of the supply of USSR arms to Pakistan
had been already on the anvil of the House in
the last session, and again to bring it up when
it is mo longer a matter of recent occurrence is
not proper. Therefore, let there be a discussion.
If the House wants a discussion on the USSR
supply of arms to Pakistan, nobody is against
it. I cannot stand in the way, and I do not,
but I do try to stand in the way when I believe
that formally some rules which should be res-
pected are not being properly respected.

MR. SPEAKER : There were two kinds of
motions, One was on USSR, the other was on
USA.
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MR. SPEAKER: The motion by Shri
Kanwar Lal Gupta covered both these count-
rics. Besides that there were many other
motions, and [ am told by the office these are

all identical on the same subject, So, they have
been covered by this motion.

SHRI S. M. BANERJEE: One is a story,
and the other is news.
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CALLING ATTENTION TO MATTER OF
URGENT PUBLIC IMPORTANCE

SuppLy OF ArMS TO PARITAN BY U. S. A. AND
U.S.5. R
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THE MINISTER OF 2XTERNAL AF-
FAIRS (SHRI SWARAN SINGH) : Govern-



